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required information is being collectr 
ed and will be laid on the Table of 
the House in due course.

OvBRTiMB A llow a n ce  in  Railw ays 

1̂481. Shri Mnnlswaip :̂ Will the
Minister
state:

ot Railways be pleased to

(A) whether it i£i a fact that ovcrw 
ti&e Allowance is paid to railway em- 
pldyito;

(b) whether there is difference In 
overtinie allowances paid to Class 

III ^nployees;

(b) Aether clerks are alibied over- 
tliiile ldl6wtoces only if they work 
bey6nd 231 hours in a month; and

i<d) if the answer to part (c) above 
be in the afflrmative. the reasons 
therefor?

The i>arliameiitary Secretary to the 
Minister of Railways and Transport 
(Shri SImlinawas Khan): (a) Railway 
employees who are governed either 
by the Factories Act, 1948 or the 
Hovirs of Employment Regulations are 
eligible for \)vertime allowance.

(b) and (c). Yes, Sir.
(d) The limiting hours beyond 

which payment of overtime is admis­
sible under the Factories Act, 1948, 
differ from these under the Hours of 
Employment Regulations. Clerks are 
generally eligible for overtime allow­
ance under the Hours of Employment 
Regulations.

Employment Exchanges

•1482. IPandit D. N. Tiwary: Will
the Minister of Labour be pleased to 
•tate whether an applicant registered 
a one Employment Exchange is consi­
dered for vacancies notified at other 
Exchanges also?

The Minister of Labour (Shri V. V
Giri): An applicant registered at on< 
Exchange is normally considered 
against vacancies notified to that Ex­
change. He is also considered for 
vacancies at other Exchanges when, 
becau^ of non-availability of suitable 
local candidates, a vacancy is put to 
cither limited or aU-India circulation.

f*TT ^  f ’TT
filr;

( v )  w r M v t i f  % mK 3IT3IW 

(V ) ftWTT hfhSlST

anr Iw rr  mK irn#  % arr*c
«iti f  ^

(»r) ^  ^  I  ? i

The Di^oty lfliidaU)r 6MBnnaft> 
Mtloas (Shti im  BaluUliir): (a>
No. The Government of India haa 
however set up a Cable Factory at 
Chitranjan and it is hoped that thê  
factory will go into production very 
soon.

(b) and (c). The length of cables 
and the values thereof imported  ̂
during the past 3 years and also for 
which orders have been placed during 
1953-54 are given below:—

50-51 51-52
Length Value Length Value 
W in in in in 
Miles Lakhs Miles Lakhs

Cables

Cables

803 116 94 10*35
52-53 53-54

Lenth Value Length Va lue 
in in in in

Miles Lakhs Miles Likli

733 134 584 147

Railway T elegraph L ines

•1484. Shrt T, B. Vittal lUo: WUt
the Minister of Conuntmicatlons be 
pleased to state:

(a) the annual cost of maintaining 
the telegraph lines for Railways and 
the rates at which the Railways are 
charged therefor; and

(b) when the present rates were 
fixed and how they compare with the 
rates as in 19397




